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(c) whether there

iz heavy short

(d) 1t so, what action Government
eontemplates to take and by what date
thig short fall is likely to be completed;
and

(e) whether the Ministry is con-
sidering about the crash programme
for fliling up these vacancies, similar
to that adopted by  Ministry of Rail-
ways?

THE MINISTER OF STATE IN
CHARGE OF THE MINISTRY OF
SHIPPING & TRANSPORT (SHRI
CHAND RAM): (a) to (e). The infor-
mation is being collected and will be
1aid on the Table of the House.

Terms and Allpwances for the post of
Field Marshal

5680. SHRI RUDOLPH RODRIGUES:
will the Minister of DEFENCE be
pleased to state:

(a) whether  Government have
prescribed any terms, conditions, and
specific allowances for the post of a
Feld Marshal;

(b) if so, what are these; and

(¢) if not, what proposals, if any.
are under consideration in this matter?

THE MINISTER OF DEFENCE
(S8HRI JAGJIVAN RAM): (a) to (c).
G t have not p ribed apy
set termg and conditions or allowances
for a Field Marshal When General
SHFJ Maneckshaw was promoted to
the rank of Field Marshal, with effect
from 1st January, 1973, be was sllowed
an additional salary of Rs 500 per
mensem over and above his salary of
Rs. 4000 pm., as Chiet of the Army
Staff. He drew this total salary of
Rs. 4500 upto the end of six months
leave ing his rel t of
the post of ef of the Army Stafl.
Even thereafter, be was not transterred
to the retired list but continues to be
on the active list for lite. From 15th
July 1073, the Field Marshal was sanc-
tioned—besides his normal pension of
ll.lepermenumnchlefoftha

Army Staff—an additional sum of
Rs. 400 p.m, as special pay. He is also
entitled to certain ad hoO: pensionary
reliefs granted from tirme to time gener-
ally to Army personnel

Badarpur Thermal Power Stati

5681. SHRI JANARDHANA
POOJARY:

SHRI RAJENDRA KUMARx
SHARMA:

Will the Minister of ENERGY be
pleased to state:

{a) whether it is a fact that two of
the three units of Badarpur Thermal
Power Station remain out of ordet
which may result in the serious power
crisis in the capitai; and

(b) it so, the remedial measures
taken?

THE MINISTER OF ENERGY
(SHRI P. RAMACHANDRAN): (a) and
(b). The power requirement in Delhi
is met by generation from DESU’a
own Power Stations and Badarpur
Thermal Power Station. In the case
of any shortfall in the availability of
power, assistance is also taken from

igh i power sy in the
Northern Region. There is, therefore,
no apprehension of any serious power
crisis ip the capital. Various steps are
alsp being taken to improve the perfor.
mance of generating units at Badarpur
Thermal Power Station, where at pre-
sent two units are working. It Is ex.
pected that performance of generating
units at Badarpur Thermal Power
Station would improve after necessary

and tions which
have been agreed upon with the
equipment manufacturers have been
completed.
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Raw Material Baznks

5683. SHRI G. Y. KRISHNAN: Will
the Minister of INDUSTRY be pleased
1o state:

(a) whether Government are con-
sidering a proposal to set up chain of
raw material banks for supply of raw
materials to smali scale industries;
and

(b) it so, the detafls of the proposal?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (EUMA-
RI ABHA MAITI): (a) No, Sir.

(b) Question does not arise.
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Collectioa of Funds by Defence Com-
mitiee of Senior Police Oficers for
Oficers involved in Sunder Murder

Case

5684. CHOWDHRY BALBIR SINGH:

Will the Minister of HOME AFFAIRS
be ple: to state:
(a) whether a  defence committee

formed by the Senior Caders of the
Delhi Police is  collecting funds and
or isi i for the in-
volved in Sunder Murder Case; and

(b) how far is it permissible under
the service rule to constitute such com-
mittees to defend persons involvad in
criminal cases?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS
(SHRI DHANIK LAL MANDAL): (a)
No Defence Committee has been form-
ed by the Senior Cadres of Delhi Police
for the purpose.

(b) F tion of such C
is not permissible under the Rules.

Output of writlag paper and printing
paper

5635. SHR1 D. D. DESAIL: Will the
Minister of INDUSTRY be pleased to
state:

(a) whether the recent order regu-
lating paper production has helped im.
prove output of writing paper and
printing paper;

(b) if so, details thereof;

(c) it not, reasons thereof; and

(d) whether Government owned
Hindustan Paper Corporation has been
producing adequate quantity of writ-
ing and printing paper?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (KUMA-
RI ABHA MAITD): (a) Clause 3
of the Paper (Regulation of Produc-
tion) Order, 1978 stipulating minimum
P of duction of
varieties of writlng and printing paper
has come into force from Ist April,
1978 and it is therefore too early to
assess its eflect on the output of such
paper.






